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(b) whether it is a fact that the Planning
Commission has identified certain indust.
ries which are owned by the Public Secter
to be handed over to the Private Sector;

and

(c) whether Government propose to 1e-
vamp the Public Sector Units in the coun-
try for better performance?

THE MINISTER OF INDUSTRY
(SHRI J. VENGAL RAO); (a) Yes, Sir.

(b) No, Sir.

() Re-vamping the public sector is a
continuoplls process.

Indigenised componcnts used in the
Maruti Models

2911. SHRI VISHWASRAO RAMRAO
PATIL: Will the Minister of INDUSTRY
be pleased to state:

(a) what ig the presept level of 1ndi-
gemisation of Maruti for all the models—
Cars| Vang and Gypsy Jeeps;

(b) what is the value of the indigenised
componentg presently used in ali the three
models;

(c) what is the towal amount of imporre
from Suzuki, Japap in terms of f.o0.b.
value and amount of duty paxd on the
imported parts;

(d) whether it is 2lso 5 fact thay the
Jparts of Maruti are frequently being im-
ported by air at exorbitant ocost;

(e) if so, what is the total amount in.
volved in the impomit of such parts, this
year; and ' .

() what is the amount of foreign ex-
change involved in such import?

THE MINISTER OF INDUSTRY
(SHRI J. VENGAL RAQO): (a) The cum-
ulative indigenisation level of the Maruti
cars. vans and Gypsys has reached 82.86
per cent 80.56 per cent and 56.2 per
cent respectively on c.e.f. basis in Novem-
ber, 1988,
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(b) The value of indigenised compo-
nents presently used in cars, vans and
Gypsys is Rs. 31,884, Rs. 30,080 and Rs. _
26,584 respectively.

(c) The total value of imported compo-
nents from Suzukj, Juvan for the period
1-4-88 10 311088 is us $ 58.32 million
on £.0.b. basis and the amount of duty
paid on such imports is Rs. 46.94 crores,

(d) Parts of Maruti vzhicles are imported
only in emergent circurstances but it is
ensured thay the cost of such imports is
lower than the loss incurred by consequen-
tia] production stoppage.

(¢} The total amount involved in the
import of such parts is Rs. 100.45 lacs.

-

(f) The foreign exchange involved in
such imports i3 § 0.26 million on fo.b.
basis. . . N
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Non-payment of Central Sales Tax leviable
on the sale of Mamti vehicles

2912 SHRI VISHWASRAQ RAMRAQ
PATIL: Will the Minister of lNDl_-JSfl_'RY
be pleased to state: - e o

(a) whether it is a fact that no central
sales tax js leviable on the sale of Maruti
vehicles; TN ’

St .

(b} whether Maruti has been specifically
exempied by law from the payment of
central sales tax; and

(c) what is the margin of profit accruing
to the dealers ag y result of non-payment
of central sales tax, visa.vis the o.ber
vehicles?

THE MINISTER OF INDUSTRY
(SHRI J. VENGAL RAO): (a) No, Sir.

v o

(b) and (¢} Do not anse. oL

Purchase of Mantti cars by PBulgaria -

2913. DR. NARREDDY THULASY
REDDY: Wil] the Ministey of INDUSTRY
be pleased to state:

(a) whether it is a fact that Bulga:ia hae
shown interest in purchasing Maruti cass;
and :

(b) if so, what are the det_a.il's tlg'crcof?



